
RAJYA SABHA 

Tuesday, the 11th February, 2025/22 Magha, 1946 (Saka) 

          The House met at eleven of the clock, 
           MR. CHAIRMAN in the Chair. 

BIRTHDAY GREETINGS 

MR. CHAIRMAN: Hon. Members, pleased to extend greetings to hon. Members of 
Parliament, Shri Debashish Samantaray, whose birthday is today, and Shri G.C. 
Chandrashekhar and Shri Nitin Laxmanrao Jadhav Patil, whose birthdays are 
tomorrow. 

Shri Debashish Samantaray, a Member of Rajya Sabha, representing the State 
of Odisha since April 2024, is serving his first term in this august House. His illustrious 
public life includes his contributions as a Member of the Odisha Legislative Assembly 
for three terms, from 2000 to 2004, from 2009 to 2014 and from 2014 to 2019, and as 
Chairman of Odisha Tourism Development Corporation from 2006 to 2009. He has 
also served as the President of the Football Association of Odisha. A graduate in 
Philosophy and Economics, Shri Samantaray takes keen interest in promotion of 
Odisha's art and culture. 

Shri Debashish Samantaray is married to Shrimati Bitasta Samantaray, and the 
couple is blessed with daughters Bidisha, Mirasha and Chitrangada. I have the 
privilege to be with him in daughters’ club.  We too have a daughter.   

Shri G.C. Chandrashekhar is currently in his second term in Rajya Sabha since 
April, 2024, representing the State of Karnataka. He is the Working President of the 
Karnataka Pradesh Congress Committee and formerly chaired the Karnataka Urban 
Water Supply Board. An educationist and entrepreneur, Shri Chandrashekar’s 
commitment to public service and Karnataka’s development is commendable. 

He is married to Dr. Sudha Chandrashekar, and the couple is blessed with 
son, Aakash and daughter, Amulya. 

Shri Nitin Laxmanrao Jadhav Patil , a first-term Member, is representing the 
State of Maharashtra in this House since August 2024. He comes from a prominent 
political family.  His father, Shri Laxman Rao Pandurang Patil, has been a Member of 
the 13th and 14th Lok Sabha and his brother, Shri Makarand Patil, is a Cabinet 
Minister in the Government of Maharashtra. His political journey from a sarpanch in 



Panchayat to a Member of Parliament is remarkable. He has taken commendable 
initiatives in promotion of cooperatives in Satara District of Maharashtra. 

Shri Nitin Laxmanrao Jadhav Patil is married to Shrimati Pratima Nitin Jadhav 
and the couple is blessed with sons, Kshitij and Shaurya. 

Hon. Members, on my own and on behalf of the House, I wish them a long, 
healthy and happy life and extend greetings to their family members. 

PAPERS LAID ON THE TABLE 

Reports and Accounts (2020-21; 2021-22 and 2022-23) of  AIIMS, Awantipora, U.T. of 
Jammu & Kashmir and related papers 

ÎवाÎथ्य और पिरवार कÊयाण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी Ģतापराव जाधव): महोदय, मȅ 
िनÇनिलिखत पतर् सभा पटल पर रखता हंू:- 

(1) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of the Section 18 and Section 19 of the All India Institute of Medical Sciences Act,
1956 (as amended in 2012): -

(i) (a) Annual Report and Accounts of the All India Institute of Medical Sciences
(AIIMS), Awantipora, U.T. of Jammu & Kashmir, for the year 2020-21, 
together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(ii) (a) Annual Report and Accounts of the All India Institute of Medical Sciences

(AIIMS), Awantipora, U.T. of Jammu & Kashmir, for the year 2021-22, 
together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(iii) (a) Annual Report and Accounts of the All India Institute of Medical Sciences

(AIIMS), Awantipora, U.T. of Jammu & Kashmir, for the year 2022-23, 
together with the Auditor's Report on the Accounts. 

(b) Review by Government on the working of the above Institute.
(2) Statements (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above. 
[Placed in Library. See No. L.T. 2014/18/25] 

I. Notifications of Ministry of Finance
II. Report and accounts (2023-24) of SIDBI (Part I and Part II), Lucknow, Uttar

Pradesh and related papers
III. Accounts (2023-24) of IFSCA, Gandhinagar, Gujarat and related papers
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